High Court of Jammu and Kashmir at Srinagar.
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No:

Sanction is hereby accorded to the additional allotment
Courts, under Major Head 2014-Adm. Of Justice,
object heads during the current Sfinancial year 2018

Order

Dt DB/ 7/ 2o/3

Rs. In lacs.

of funds in favour of the JSollowing
Sub Head 0488-D&S Judges, under various
-19 as per detail given below:-

007

008

o043

" Name of the court | 001 002 014 [ 054Furniture 24 1=
7 s E ,E. Elect Uniform and enstonary
0 Saiary g i = Charges. 4 Surnishings Charges
(NPS)
/ Pr. D&S  Judge, | ---- - 0.15 0.15 e e - ---
| Samba.
2 Pr. D&S  Judge, | 10.00 =-- - 22 e ol oo -
Rl SNl TS TR N B e e el
7 Pr. D&S  Judge, | - b 0.10 Bl = Coe
_____ Pulwama. 5
4 | Addl. Distr. Judge | 15.00 0.15 0.15 0.15
(Matrimonial Cases) :
o Janmu L
5 4" Addl. D&S Judge, | 10.00 0.15 0.15
| Srinagar. _4 MR |
s S = Y 2 Y S P P X7
7| Sub Judge, Vaitoo. |~ 010|010 | 015 |
8 Sub Judge, | 10.00 0.20 - - 0.095 0.30 - 0.30
| Ramnagar.
9 Sub Judge, | ---- 0.50 0.10 0.15 - --- --- 0.20
Surankote.
10 Municipal - - --- --- --- -- - 0.30
Magistrate,
Srinagar.
11 Spl. . Mob.  Mag. | - - - - - --- - 0.20
_____ _| Anantnag, . bt i e e . it =
12 P&T Mag. Jammu - - — - === --- — 0.30
13 Munsiff, Tral. - - - - 0.25 - S - e
| 14 Munsiff, Mahanpur. | 5.00 --- 0.10 --- - - o 0.20
15 | Munsiff, Shangus - - 0.10 - e s 0.30 ---
16 Munsiff, Jammu --- — 0.10 0.10 — o --- ---
17 | Munsiff, Gool. 10.00 0.15 0.10 0.10 0.20 o — 0.20
18 Munsiff, Pulwamin.... |- - Jee "o T 2 s BIGd B 0.30 el
19 | Munsiff, Gurez. | — | - = |- — s - 030
20| Munsiff, Kupwara. | — 0.10 0.10 010 = | = = N
21| Munsiff, Kishtwar. - 0.30 0.10 0.15 - — --- ==
22 Munsiff, Anantnag. o 0.20 o - — — 0.30 il p
23 | Addl.  Mob. Mag. | 10.00 - 0.10 0.10 --- --- - 0.30
) Surankote.
24 | Addl. Mob  Mag. | ---- 0.10 0.10 --- - --- - e
oot MM S e e ] =
25 | Addl. - Mob.  Mag. | 10.00 0.15 0.15 0.15 =i | 0.20
| RSPura, . " | e AL | LN CREE
26| Distt. Mob. Mag.(Tr) | — 0.10 0.15 proity ® - o0 .
> Udhampur.
27 Distt. Mob. Mag.(Tr) | ---- 0.30 0.15 0.15 - - 0.30 0.30
| Sopore. N =
By Order. Mgﬁ-—ﬂn
Depugy Registrar (Acctts)

No:_]|966/-70 S/ACJ Dated: 26/7/20 /¥

Copy to the:-

1-3
4. Addl. Distt. Judg
5. 4"

Pr. D&S Judge, Samba/Ganderbal/Pulwama,

e (Matrimonial Cases) Jammu.
Addl. D&S Judge, Srinagar.

s



12.
13-22.
23-25
26-27
28.

29
30-47.

£

% e nie B u/)—jﬂ—oéf

Contd....2/-

C.J.M. Poonch

Sub Judge, Vailoo/Ramnagar/Surankote.

Municipal Magistrate, Srinagar.

Spl. Mobile Magistrate, Anantnag.

P&T Magistrate, Jammu.

Munsiff, Tral/Mahanpur/Shangus/Jammu/Gool/Pulwama/G urez/Kupwara/Kishtwar/Anantnag.
Addl. Mobile Magistrate, Surankote/Kishtwar/R.S. Pura.

Distt. Mobile Magistrate (Tr), Udhampur/Sopore.

Treasury Officer, Sub Try. Distt. Court complex, Janipur, Jammu.

Treasury Officer, Saddar Treasury Srinagar.

Treasury Officer, Samba/Ganderbal/Pulwama/Poonch/ Vailoo/Ramnagar/Surankote/A nantnag/
Tral/Mahanpur/Shangus/Gool/Gurez/K upwara/Kishtwar/R.S.Pura/Udhampur/Sopore

...... Jor information and necessary action.61
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